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To,

The Hon'ble Registrar, .
Principal Bench, National Green Tribunal,

New Delhi,

No: /8 5/9,&- Dated: g.05 %Y

Subject:  Status Report as per the order dated 24.01.2024, passed in
Original Application No. 428/2023, Case titled SC Kaushal
Vs State of Punjab & Others.
Pending for 10.05.2024.

Hon’ble Sir,

Hon’ble Principal Bench, National Green Tribunal, New Delhi,
vide its order dated 24.01.2024 has directed the Deputy Commissioner,
Kapurthala and DDPO Kapurthala to file copies of revenue record for the
relevant years regarding encroachments made and the eviction petitions

filed against respondent no.6 i.e. Mann Singh alongwith the orders passed

in the same.

In compliance of the above said order, the detailed reports from the
concerned Block Development & Panchayat Officer, Dhilwan was called.
The said report has been received vide his letter no.116 Dated 12.02.2024,

The details of the said report is as under:-

1. a) That as per Gram Panchayat Lease Register of Village

Badshahpur, the land bearing Khasra No 6//3 (2-4), 4 (8-0),
5(8-0), 6(8-0), 7(8-0), 8(7-0), 9(0-9), 24(6-3), 25( 8-0),
21(8-0),23/1(0-11), Total 64 Kanal 7 Marla has been given

on lease to Ramesh Kumar son of Shri Balram Rajat at

rate of Rs. 20,050/- per annum on 04.12.2002 which is
Annexure- A

b)  That on 23.12.2002, the land bearing Khasra No. 1(8-0),
2/1(2- 10), 10/2(5-6), 22(7-3), Total Area 22 Kanal 19

Marla was given on lease to Surpreet Singh Son of Man
Singh R/o Village Dham at the rate of Rs. 9100/- per
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m, which is Annexure- B. The details of the same are as

Annu
under :-
Fﬁu Name of lease | Receipt Date Amount | Contract Area Enclosure
holder No./ in Rs. time
Pape
No.ol
Cash
Book
] Surpreet 10 01.08.04 9100 2003-04 22K 19 C
Singh M
2 Surpreet I 03.08.04 9100 2004-05 22K 19 D
Singh M
3 Ramesh 12 05.10.04 20050 2003-04 | 64 KTM E
Kumar
4 Ramesh 27 28.04.06 | 20050 2004-05 | 64K 7TM F
Kumar
5 Surpreet 39 19.06.06 9100 2005-06 | 22K 19 G
Singh M
6 Surpreet 40 30.06.06 9100 2006-07 22K 19 H
Singh M
7 Ramesh 67 08.10.07 20050 2006-07 | 64K TM 1
Kumar
8 Inderjit Singh 68 24.12.08 41600 2007-08 | 8T K6M J
9 Inderjit Singh 71 17.03.08 | 41600 2008-09 | 87T K6 M K
10 Inderjit Singh 16 10.12.09 41600 2009-10 | 8TK6M L
11 Inderjit Singh 16 10.12.09 4160 2009-10 | 37K 6 M M
12 Inderjit Singh 28 02.12.10 | 45760 2010-11 | 87TK6M N
13 Inderjit Singh 39 30.11.11 45760 2011-12 | 87 K6 M 0]

That as per the records of panchayat, no lease amount has been
deposited with it after the year 2011-2012. But it is clear from
demarcation report dated 30.12.2014 that Lord Krishna College

remained in possession of Gram Panchayat Land from year 2007 till

30.12.2014.

That as per resolution of Gram Panchayat of dated 13.03.2018,
Annexure-P and Lease Register Annexure-Q, the land in question
was leased to Malkit Singh son of Surjit Singh resident of
Badshahpur for a period of five years at the rate of Rs.65000/- per
annum for the first two years and it was to be enhanced at the rate
of 5% for the remaining three years. However, Surpreet Singh son
of Man Singh, resident of Dham, filed case in the court of District
Development & Panchayat Officer Kapurthala, who vide his order
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dated 12.04.2018, Annexure-R, cancelled the agreementlease.
Thereafter, Gram Panchayat, Badshapur, filed an appeal against
said order in the court of Director Rural Development and
Panchayat, Punjab-cum- Commissioner. Hence, due to the
pendency of the case the Panchayat Land could not be given on
lease to anyone. But as per the report which is Annexure-S of the
concerned Kanugo, Lord Krishna college continues to be in illegal
possession on the said land.

That the Gram Panchayat Badshahpur has filed the eviction petition
against the illegal occupants in the court of District Development
and Panchayat Officer, Kapurthala, which is Annexure-T. The said
petition has been decided on 23.11.2023 Annexure-U. Vide this
order, the illegal occupants/respondents have been ordered to be
evicted from the Land in question and warrant of pi)ssessian has
been issued to Tehsildar Kapurthala, for necessary action which is
Annexure-V. .

That vide letter no. 685 dated 16.04.2024, the detailed report
regarding occupation on 10Acres-6Kannal-13Marlas Shamlat land
from 2011-12 to June 2023 of Gram Panchayat, Badshapur was
sought from the committee headed by ADC (D) Kapurthala.

That the committee headed by ADC (D) Kapurthala has submitted
the detailed report vide letter no/reader/ddpo/876 dated 26.04.2024
which is Annexure-W. The said report is accompanied by the
statements of Dail Singh Ex-sarpanch, Sh. Gurbaksh Singh
Nambardar and Sh. Sukhdev Singh, Panchayat Secretary of Gram
Panchayat-Badshapur, who have stated that Lord Krishna
College/Mann Singh, residents of village Dham, are in illegal
possession on Shamlat Land of Gram Panchayat, Badshépu'r from
2011-12 till date. In the above report it has been mentioned that the
Demarcation reports of circle Kanugo dated 30.12.2014 and
21.11.2023, have further corroborated the illegal possession of
Mann singh/ Lord Krishna College. Moreover FIR no. 169 dated
25.11.2023 has been registered at Police Station Sulbanpur,
Kapurthala under section 447, 379 and 427 of IPC which is



231

Annexure-X against Mann singh/ Lord Krishna College on the

basis of the report of Block Development & Panchayat Officer,

Dhilwan which is Annexure-Y. It is pertinent to mention here that

Mann singh/Lord krishna college had also deposited rupees 39550/-

as compensation amount assessed in lieu of damage to the

panchayat property after the direction of Hon'ble National Green

Tribunal, New Delhi. The said amount has been deposited to Gram
Panchayat Badshapur Account Number 50100045384611 vide
NEFT by Mann Singh/Lord Krishna College which is Annexure-Z.

Thus, the findings given in the report of the committee headed by
ADC (D) Kapurthala shows that Mann singh/Lord Krishna College
was in illegal possession on the said land from year 201 1-12 till
June 2023. Further, the FIR no 169 dated 25.11.2023 under section
447, 379 and 427 of IPC and the compensation amount of Rupees
39550/- deposited by Mann Singh/Lord Krishna College in Gram
panchayat account also shows the acceptance of the damage caused

by Mann singh to the Panchayat land.

Accordingly, the report is submitted for your kind perusal.

Sl Ps ! Aoue _
Yours faithfull

Deputy Commissioner
Kapurthala.
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Translation Punjabi to English

Misal Number:-237/T Category of Case:- Demarcation Village: Badshashpur

Date of rajuha 09.01.2015 Date of Decision  07.01.201 5 235/RKEO

Number 96 Circle Kanugo dated 07.01.2015

Today, according to the orders, Tehsildar Sahib Kapurthala reached at village
Baadshahpur for inspection for marking. Mr. Shiv Kumar Patwarl and IV_“"
Gurdeep Singh Patwari from Nijampur are present at the spot. In addition to this,
Mr. Kulwinder Singh BDPO Dhilwan, Mr. Kanwaljeet Singh Panchayat Secretary,
Mr. Sarabjit Singh, Mr. Suicha Singh Sarpanch, Mr. Balwant Singh, Mr. parshan
Singh, Mr. Bhupinder Singh, M. Harvinder Singh, Mr. Lakhwinder Singh, SI
Police Station Kotwali were also present with force. The lines (Kille) have been
measured with the assistance of tools of Gajman as Khasra No. : 1//3-14-15-1 6-17
1//18-24-25-2/1-18/2-19-20-21-22-23/1- 5/11- 1 10/2-36/3-4-5-6-7-8-9. Around
this structure, on the rising sides, fixed concrete roads have been estabhshed by
counting the lines, and 36 squares and 40 squares have been marked. In this area,
Shri Amrik Singh S/o Jaimal Singh, Shri Lakhwinder Singh, Shri Sukhdev Singh,
Shri Balvir Singh, sons of Shri Swaran Singh-Shri Balvinder Singh-Shri Rajpal
Singh-Shri Onkar Singh, sons of Shri Malook Singh and Baldev Singh-Cham
Singh-Shri Malook Singh-Shri Anokh Singh, sons of Shri Auchar Singh, houses
have built (concrete houses). And the crop wheat, fodder has accumulated. The
area related to this area was rented out by Lord Krishna College Management in
the year 2007, and the college authorities have possession of it. The present

Panchayat states that the rental period has expired. The following report has been
duly recorded for approval.

Sd/-
Kanwaljeet singh
Circle Kanugo/30.12.2015

Sd/- - Sd/- Sd/-
30.12.2014 30.12.2014 Kawaljit Singh
Block Sectary

Sd/- Sd/- Sd/-

Sarabjit Singh Kulwinder Singh Lakhwinder singh
BDPO

Sd/-(with Seal) Sd/- Sd/-

Sucha singh Darshan Singh Bhupinder singh

Sarpanch, Gram Panchayat

Badshahpur, Kapurthala Sd/-

Harwinder Singh
Sd/-/-(with Seal)

SCA
Distt Copy Agency
Kapurthala 05.04.2024
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Translation Punjabi to English

Manjit Singh Patwari is present with revenue record or similar
measure has been appointed as the Block Development and Panchayat officer

Dhilwan according to yout orders orally and letter qumber 5796 dated 07.11 .2023.

Dyal Singh Sarpanch village Badshahpur, Balwant Singh s/o Sudagar Singh,
Sukhdev Singh Panchayat Secretary, Ranjit Singh patwari Panchayat Samiti
Dhilwan, Man Singh s/o Sudagar Singh, Sarpreet Singh s/o Man Singh, Darshan
Singh s/o Karnail Singh wa Darshan Singh Chowkidar Village Badshahpur are
present. Arshdeep Singh, Operator, DGP is present with the machine. He has told
about the demarcation to the presents. A search was conducted for a burii in village
Badshahpur but no burji was found.On the border of this village Badshahpur and
village But, the mountain of number Khasra 2//17 was matched with the lower corner
or the min south corner of 4//2, which was found to be correct. Marking was started
at both these points. This identification is enclosed with the detailed report. The

opportunity but there was no conviction, the attendees considered this sign to be

correct. The report is followed by a mark.

Sd/-
Circle Kanugo
21.11.2023
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Translation Punjabi to English

cer Dhilwan
Demarcation Report Badshahpur Block development and Panchayat Offi

Village Badshahpur Tehsil & District Kapurthala

_ ———ame |
i ame
Khasra Number | Area | Status of area according to demarcation /N

lilo ufider of the Cultivator
rl \ dema;;atmn \ =0 \ P E——— t:uri
( 2 \ 36 \ 92-7 \ Gairmumkin river |
3 \ 37 \ 74-8 \ Gairmumkin river |
4 J 42 \ 4-0 \ Gairmumkin Pond
\ 5 \ 113 \ 1-7 \ Gairmumkin pond '
6 14 2-0 Min west 1-0 pond min East 1-0 cement tile
\ \ \ \ . factory
r 7 15 \ 1-9 \ Total cement file factory
\ 8 \ 16 3-0 \ Empty
9 17 7-7 Min East 7-2 empty min west 0-5 bathroom &
T Service Station Lord Krishna Collage
[ 10 18 0-18 Gairmumkin boundary wall Lord Krishna
| Collage |
11 24 6-3 Play Ground for Basket ball Lord Krishna
| Collage
12 \ 25 8-0 Pond
13 2/11 0-17 Tile Fecrory
14 W | 25 | T Empy ]
15 19 ‘ 6-18 \ 0-18 road 6-0 population
16 20 \ 8-0 \ _Road (.}-ll_poplulariop Q-Z empty 7-7
Sd/-
Circle Kanugo

21.11.2022
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Translation Punjabi to English

Demarcation Report Badshahpur Block development

and Panchayat Officer Dhilwan

Village Badshahpur Tehsil & District Kapurthala

Status of area according to demarcation /1\_Iamc_|

Sr. | Khasra Number | Area
No. under of the Cultivator
demarcation

\ 17 \ 21121 \ 8-0 Population 2-5, Pond 5-15

\ 18 \ %) \ 713 Population

Psv | 2311 | o Population

20 \ s//1 \ 8-0 Population 0-2, Pond 7-18
\ 21 \ 51211 1-10 - Population
\ 22 \ 10/2 5-6 Pond
23 6//3 2-4 Road 0-8, shops & population 0-3 Gate Lord
Krishna Collage 1-13
24 6//4 8-0 | Road 0-4 Gairmumkin Ground Lord Krishana
Collage 7-16 - -

25 5 8-0 Pond 4-0, tree 4-0
26 6 8-0 Min centre road 0-15, empty pond 7-5
27 7 8-0 1-13 tree road 0-12, empty 5-15
28 8 7-0 | Pond
29 9 0-9 Pond
30 6//22 8-0 Fertile |
31 23 min 6-12 Fertile 5-0, Gairmumkin 1-12
32 o2 8-0 Fertile 4'0» Gairmumﬁn Population 4-0
33 3 0-16 Fertile 0-16

Sd/-
Circle Kanugo
- 21.11.2023
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In Court of Shri Harjinder Singh Sandhu,

District Development and Panchayat
Officer-cum-Collector Panchayat Lands,

Kapurthala

Misal Number 7/10-T/D.D.P.O
Date of filing case 31.10.2023
Date of decision 07.11.2023

Sarpanch, Gram Panchayat Badshahpur Block Dhillwan, Tehsil Wa
District Kapurthala.

(applicant)
Versus

Mann Singh, son of Surjan Singh, resident of village Dham, Tehsil wa
District Kapurthala.

(current lessee)
Petition regarding the cancellation of the auction for
the year 2023-24 of Plot No. 6 of Shamlat land of

Gram Panchayat Badshahpur under Section (10-A) of

the Punjab Villages Common Lands (Regulation) Act,
1961.

Order

It has been submitted by the present Sarpanch, Gram Panchayat,
Badshahpur, that Plot No. 6 of Shamlat land was given to illegal
encroacher Mann Singh son of Surjan Singh for the year 2023-24 by the
nominated administrator for Gram Panchayat Badshahpur, while the
case for wrongful possession is pending in this court against Mann Singh.
In such a situation, it is not reasonable to give land on lease to Mann
Singh. Therefore, it was demanded that the bid for Plot No. 6 of Shamlat
land of Gram Panchayat, Badshahpur, be cancelled. Apart from this, the

Sarpanch, administrator, Panchayat Secretary Gram Panchayat,
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Badshahpur and the current lessee were called in connection with this
application. Dayal Singh Sarpanch, administrator, Panchayat Secretary,

Gram Panchayat Badshahpur, attended the court and recorded their

statements. Mann Singh, lessee refused to inform. Regarding which the

report of Amandeep Kumar, Sevadar, Block Dhilwan, was verified by

concerned BDPO Dhilwan which is Mark-A.

sarpanch, Gram Panchayat Badshahpur stated that the plot

number 6 of the land belonging to Gram Panchayat, Badshahpur, has

been auctioned by the administrator of Gram Panchayat, Badshahpur, tO

the illegal encroacher Mann Singh son of Surjan singh for the year 2023-

24, while against Mann singh, the case for illegal possession Is pending

in this court. In such a situation, it is not reasonable to lease the Shamlat

land to Mann Singh. Therefore, the bid for Plot No. 6 of the Shamlat land
of Gram Panchayat, Badshahpur, for the year 2023-24 should be
canceled and the possession of the Shamlat land should be given to
Gram Panchayat Badshahpur. Charandeep Singh, administrator, Gram
Panchayat Badshahpur stated that Plot No. 6 of Shamlat land of Gram
Panchayat, Badshahpur, was taken on lease on 12.06.2023 by Mann

Singh son of Surjan Singh resident of Dham through open bidding. This

bid was made in the presence of the villagers with their consent and
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keeping in mind the legal aspects and under the government's campaign
to get rid of illegal possession. Regarding cancellation of the bid for tﬂis
plot, he agreed with the Sarpanch's statement and has no objection to
the cancellation of the bid.

Sukhdev Singh, Panchayat Secretary, stated that plot number 6 of
Shamalat land of Gram Panchayat, Badshahpur, was given on lease on
12.06.2023 to Mann Singh son of Surjan Singh resident of Dham through
open bidding. This bid was made in the presence of village residents and

under the government's campaign to get rid of illegal occupation. The

bid is liable to be rejected.

In this regard, Block Development and Panchayat Officer,
Dhillawan, has seen the spot of plot number 6 of Shamlat land of Gram
Panchayat, Badshahpur, and reported that on the spot it was found that
some area of this land is used by Lord Krishna College as a sports ground
and some area is also planted with white trees and most of the area is in
the form of a pond and is overgrown with weeds. From which it appears
that this land is not being used for cultivation by the lessee, on which no
crop has been sown and harvested and this area has been kept under its

possession by placing pillars and barbed wire. The land has already been
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used (vacant as the case may be) for the first crop by the lessee, so the
bid is recommend-ed to be rejected.

After a careful examination of the available records, | have come
to the conclusion that the bid made by Gram Panchayat, Badshahpur, on
12.06.2023 for Plot No. 6 is found to be void from the statements of the
deponents. A petition filed by Gram Panchayat, Badshahpur, under
Section 7 of the Punjab Villages Common Lands (Regulation) Act, 1961 is
still pending in the undersigned’s Court. Therefore, according to the law,
it is not appropriate to give the land on lease to the person who has
illegal occupation. Apart from this, the land is not being used for
agriculture by the lessee, which shows that he wants to maintain his
possession on this land permanently. Therefore, 1, the District
Development and Panchayat Officer, Kapurthala-cum-Collector,
Panchayat Lands, using the powers vested under Section 10-A of the
Punjab Villages Common Lands (Regulation) Act, 1961, cancel the bid for
Plot No. 6 of Gram Panchayat, Badshahpur and instruct to BDPO,
Dhillwan, that from the amount deposited by Mann Singh son of Surjan
Singh resident of Dham to the panchayat after deducting the due

amount of lease of the land used so far and returning the remaining
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amount to him according to the rules. Record ba-tartib wa takmeel

entered record room.

The order was pronounced in the open court.

Date:-07/11/2023

Collector Panchayat Lands,
Kapurthala

Endst.no./reader/DDPO/720-23 Date:-07-11-2023

Copy of above:-

1. Block Development and Panchayat Officer, Dhillawan.

2. Sarpanch Gram Panchayat Badshahpur, Block Dhillwan.

3. Administrator, Gram Panchayat Badshahpur, Block Dhillwan.

4. Mann Singh son of Surjan Singh.resident of village Dham Tehsil Wa

District Kapurthala are sent for information and necessary action.

Saf-
Collector Panchayat Lands,
Kapurthala
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£
['roexuae. T P8

No/reader/ddpo/876 dated 26.04.2024
Subject: Regarding OA  DMNo. 428/2023  SC

Council vs. State of Punjab and

others, pending in the Court of

Hon'ble National Green Tribunal New

Delhi.

In relation to the above subject
vide letter No. 849-853/MA dated 28.03.2024
of the Office of the Hon'ble  Deputy
Commissioner, Kapurthala, @& committee has
been constituted to submit a report
regarding the compliance of the orders
passed on 18.03.2024 1in case titled SC
Council Vs State of punjab, OA No. 428 of
2023 under hearing in the Hon'ble National

Green Tribunal, Principal Bench, New Delhi,

which is as follows:-

1. |Additional Deputy Chairman
Commissioner (Development)

Kapurthala

2. |Sub Divisional Magistrate, |Member

Kapurthala.

3. |District Development and Member

Panchayat Officer,

L

—— e ———— e
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Kapurthalg. e
4. Tehsildar, Kapurthala. Member
e
5. Concerned BDPO Member

In pursuance to the said orders of
the Hon'ble Deputy Commissioner Kapurthala,
through Letter No. 2545-48/APO (M) dated
28.03.2024 of the Additional Deputy
Commissioner (Development) Kapurthala, a
special meeting was held in their office on
02.04.2024. In this regard, it was brought
to the notice of the Committee by  the
District Development and Panchayat Officer
Kapurthala that Block Development and
Panchayat Officer, Dhillwan has reported to
his office through letter No. 116 dated
12.02.2024 that Sh. Dayal Singh, Sarpanch
Gram Panchayat Badshahpur has stated that
according to the lease register record of
Gram Panchayat Badshahpur, on 04.12.2002,
Shamlat Land comprised in Khasra No.6//3 (2-
4), 4(8-0Q), 5(8-0), 6(8-0 ), 7(8-11), 8B(7-
0), 3(0-9), 24 (6-3), 25(8-0), 21(8-0),

23/1(0- 11) total 64 Kanal 7 Marle was



leased out to Rakesh Kumar

Raj

23.12.2002,

No.

total area 22 Kanal 19 Marle was lea

to Surpreet Singh son of Man Singh,

of

for

1(8_0):

Dhamm

285

Bs.20050/~-

500

(Annexure-n)

Sh. Balram

and

o

Shamlat Land comprised in Khaszra

2/1

for

2-10),

Rs.9100/-

10/2(5-6),

(Bnnezure-B) .

22(7-3)+
gsed out

resident

The

record related to the amount deposited by

the lessees with the Panchayat after the
bidding and acceptance is as follows:—
Sr. | Name of | Receipt | Dt. Amount | Contract Area ~ARNEXULE
No. | lessee No./ Time
Page No.
of Cash
book
] Surpreet | 10 01.08.2004 | 9100 2003-04 2K9M C
Singh
2 Surpreet | 11 03.08.2004 | 9100 2004-05 22K I19M D
Singh
3 Rakesh |12 05.10.2004 | 20050 2003-04 64K7TM E
Kumar
4 | Rakesh |27 27.04.2006 | 20050 2004-04 64 K7M F
Kumar
5 | Surpreet |39 19.06.2006 | 9100 2005-06 22K 19M G
Singh
6 | Surpreet |40 30.06.2006 | 9100 2006-07 22K 19M H
Singh
7 | Rakesh |67 08.10.2007 | 20050 2006-07 64 K7TM [
Kumar '
8 | Inderjeet | 68 24.12.2008 | 41600 2007-08 87K6M J
Singh
9 | Inderjeet | 71 17.03.2008 | 41600 2008-09 87K6M K
Singh
10 | Inderjeet | 16 01.12.2009 | 41600 2009-10 87K6M L
Singh
I | Inderjeet | 16 01.12.2009 | 4160 2009-10 87K 6M M
Singh ;
12 Isl'fdzﬂcet 28 02.12.2010 | 45760 2010-11 87K6M N
ing
13| Inderjeet | 39 01.122009 [45760 [2011-12 87TK6M 0

Singh
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According to the records of the
Panchayat after the year 2011-12, no amount
has been deposited with the pPanchayat in the
Gram Panchayat regarding the lease of the

said Area. Through the Resolution dated

13.03.2018 of Gram Panchayat Badshahpur

(Annexure P) and Lease Register {nnnexure—Q)

this land was leased out to Malkit singh son

of Surjit Singh, resident of Badshahpur for
five years, for which Rs.65000/- per annum
for the first two years and remaining were
to be taken by increasing 5% for three
years. In order to maintain his possession
on the said land, an application was
submitted by Surpreet Singh son of Man Singh
resident of Dhamm to the office of District
Development and Panchayat Officer Kapurthala
regarding the cancellation of auction of
this plot. During the hearing of which, it
rejected the bid of this plot through its
order dated 12.04.2018 (Annexure R). Against
this decision, an appeal was filed before

the Director, Rural Development and
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Panchavyat oY
alichayat Department, Punjab, which is under
adjudication,

While hearing the petition filed by

Gram  Panchayat Badshahpur againzt  the

illegal occupiers in the Court of District

Development and Panchayat Officer,
Kapurthala (Annexure S), orders have been
passed to evict the illegal occupiers

through order dated 23.11.2023 (Annexure T).

On the basis of which warrants of possession

(Annexure U) has been issued tO Tehsildar

Kapurthala. The implementation of which 1is
in progress. Apart from this, on 12.06.2023
Gram Panchayat, Badshahpur . leased
approximately five acres of the said land to
Man Singh son of Surjan Singh for the year
2023-24 (Annexure V) but Man Singh being an
illegal occupier and pendency of an eviction
petition in the Court of District
Development and Panchayat Officer
Kapurthala, this auction has been cancelled
by his Court vide order dated 07.11.2023

(Annexure W) .
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In this way, illegal occupation of
Lord Krishnan College/Man Singh son of
Surjan Singh, resident of Dhamm, on the
Shamlat Land has been going on since the
expiry of the lease period from the year
2011-12. Which is confirmed DY the reports
of demarcations done by the field kanungo on
30.12.2014 (BAnnexure X) and 21.11.2023

(Annexure Y) and the parbed wire affixed Dby
them on the land adjacent to the college is

still there today.

The report sent Dby the Block
Development and Panchayat Officer, Dhillwan
through letter No. 116 dated 12.02.2024, -was
discussed by the committee members with the
Deputy Commissioner, Kapurthala and, he
called a report from the Block Development
and Panchayat Officer, Dhillwan, regarding
the possession of 10 Acres 6 Kanal 13 Marle
Shamalat land of Gram Panchayat Badshahpur,
under whose possession it was for the lease
period from 2011-12 to June 2023 and also
instructed to call a report from the BDPO

Dhillwan regarding the reason for not giving
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the 13
nd on lease by the Gram Panchayat,

Bads
hahpur. 1In connection with which the

District Development and Panchayat Officer:
Kapurthala wvide letter No/Reader/DDPO/685
dated 16.04.2024 instructed the BDPO
Dhillwan to send a report.

Block Development and panchayat
Officer, Dhillwan has reported through
Letter No./P0/704 dated 19.04.2024 that no
application has been received in the Block
office, Dhillwan from Gram panchayat
Badshahpur from the yearl 2012-13 regarding

release of illegal encroachments. It 1S
proved from the statements made by Sh. Dayal
Singh, Ex- Sarpanch; sh. Gurbukhsh Singh,
Namberdar and Sh. sukhdev Singh, Panchayat
gsecretary that Lord Krisnan College/Inderjit
singh has been the lessee from the year 2007
to the year 2011-2012 and the Lord Krishna
College/Man Singh, resident of Dhamm  have
been in illegal occupation of the land
belonging to Gram Panchayat, Badshahpur from
the year 2011-12 till now. Which . 1is

confirmed by the reports of demarcation done
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field Kanungo on 30.12.2014
21.11..2093.

by the

and
FIR No.0169 dated 25.11.2023 has

been registered in Police Station Sutanpur
District Kapurthala against Mann Singh
regarding illegal cutting of trees from this
area and in compliance with the orders of
the NGT, WNew Delhi, as per the rates of
compensation, Rs.39550/- were deposited by
Lord Krishna Educational Society Badshahpur
in account number 50100045384611 of Gram
Panchayat Badshahpur in the HDFC Bank Branch
Dhilwan, which proves that they have illegal
possession of the Sshamlat land and illegal

cutting of trees has also been done by them.

After perusal of the report
submitted by the committee members as above

and the attached documents, it was found

that Lord Krishnan College/Mann Singh son of

Surjan Singh, resident of Dhamm is in

illegal occupation of Shamlat Land of Gram

Panchayat Badshahpur from the year 2011-12

to June 2023. Which is confirmed by the

reports oi demarcations dated 30.12.2014

(Annexure X)

and 21.11.2023 (Annexure Y)
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done by the Field Kanungo and the reports
made by the Block.Developmeﬁt and Panchayat
Officer Dhillwan vide Letter No.l116 dated

12.02.2024 and TLetter No./P0/704 dated

19.04.2024.
sd/- sd/-
BDPO Tehsildar
Dhillwan Kapurthala
sd/-
District Development and
panchayat officer, Kapurthala.
sd/-

sub-Divisional Magistrate,

Kapurthala sd/-

Additional Deputy Commissioner (D)

Kapurthala.

TRUE TRANSLATION
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(Under Section 154 Cr.P.C))
(nies mua fadae )
(urar 154 o3 yfafanr nfqa 2@ afoz )

1. District .
(Frggm): KAPURTHALA P.S.(a= ): SUBHANPUR Year(7's ): 2023

FIR No.
(Mg ek g H):

Is FIR election related (Yes/No) No

0169 Date and Time of FIR

25/11/2023 23:45 hrs
(et g & IdtE W3 W ):

(& F= wr Hh e e o, 27) Election Type ( < &1 fam ): NA
(T &)
2. S.No.(5#t &) | Acts @ss) ] sections (wa=)
i 1 IPC 1860 447 |
2 |IPC1860 379 J
| 3 IPC 1860 427 R |
3.(a) Occurrence of offence (»uama & wewT): -
Date From Date To
1. Day(fes):  Intervening Day (37 I): 15/11/2022 (Idtg 37):  10/06/2023
Time Period Time From Time To
(A D) (70 3): 14:00 hrs (1 3=x): 15:00 hrs
(b) !nformation received at P.S.(s7% Date Time
few o yrus Je & it o2 ) (fat): 25/11/2023 (m4f):  21:40 hrs
(c) General Dfary F.'-e!erence Entry No. Date & Time
(dFa™HT Heags) : (yfewzt H): 032 (3dta w3 mHT) : 25/11/2023 22:19 hrs
4. Type of Information (wr=avdt = fami): Written
5. Place of Occurrence (wes mas ):
Direction and distance from P.S.
(a) Beal No.
1.7 (e 3 gdt m3 fem): SOUTH, 4 Km(s) (dte /) :
Address HEHIUT
(b) )
(u=m):
(c) In case, outside the limit of this Police Station, then
(da9 wrer /iyt F avgg 3 31)
Name of P.S District
(8v& = FH): e

(feg (@) ):
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6.Complainant / Informant (frarfegaasr Aesa9ar).

(a)Name (a™): =& feam w3 Jarfes »ene
(b)Father's/Husband's Name(frat / ofar &
(c) BAtkiYear of Birth (waw sdlalmms): 1983
(e)UID No(wwelsh 5. ): (d)Nationality(awedmaT): INDIA
(f) Passport No. (umiaz 5.): Date of Issue (7l @@ =t H3t):

Place of Issue

(et 795 v RETS ):
(g)id daiails (Ration Card,Voter ID Card,Passport,UID No.,

S.No. |Id Type Id Number
(51 5%) (uer= u3ze & famr) (ugr= 5Ea)
1
(h)Address (u3m):
S.No. | Address Type Address
(3t &) |(u3 €1 famw) (uz7)
1 1 Present Address femer KAPURTHALA PUNJAB,INDIA

] 2 | Permanent Address |fE‘&Tc:1 ,SUBHANPUR,KAPURTHALA PUNJAB,INDIA
(i) Occupation (fa3 ):
Phone number Mobile
(i) (28135 5): (Worfes 35.):
Details of known/suspected/unknown accused with full particulars
7. (e fae/dsimfamrs woaw €7 yd 292 Afgs Ta2s ):
Accused More Than(f¥a 3 <u nusmdi €1 far=3l):

S.No. [Name Alias Relative's Name Present Address
(= 3) (5 ) (Guami) (fomdera = zv) | (fer usn)
1 v frw Father's Name : #e#& |1. ¥ o w27 ,SUBHANPUR,
frw KAPURTHALA,PUNJAB,
INDIA
8 Reasons for delay in reporting by the complainant/informant
 (frarfesaazyrasraast avdt fadae ¥4t 575 waw FoTde ¥ T96):
8. Particulars of properties of interest (reTuz wfeere ¥ Fge):
" 8.No. |Properly Category Property Type Description Value(ln Rs/-)
(5=t &°)|(mrfeere < 720 ) (rfeere €t fam ) (qaw) (e (T 9))
10 Total value of property stolen(In Rs/-)
(F Jet wfeere = FBWE( I ) ):

11 Inquest Report / U.D. case No., if any (3edid falee / 9.31.yzee H. , #ae €1 3):
S.No. (&= 5.) [UIDB Number (7.31.y7a2 *.) ]




297

N.C.R.B/.Al.nra d
I1.F.-l /@aifgs gedtdl graw -I

12 First Information contents (2d%7):
Tauw3 zudt 149-Ft =t 12-10-2023,151 -t 12-10-2023,185-@‘.‘?11 =t 2-10-2023 w3

UID 250517 Bt 21-10-2023 g5 feam w3 Uorfes wend fege quausr AT fed Wrstiar
Hizwig ufew qusTs TuaasT oad 5455 fieft 4-10-23 far : aeH Uorfes weRay € aves
s f29 viuzt ¥ mwitn Feret 995 Foa it W fHu Uza gone fiw eft o fedu ufsw argerdl
95 REd gTst: ufsH quITs Fe SdWs ayeEsT ft @ ve39 @ UFT 5:1551-wmapn. st Qu et
19-12-2022 W3 814-wrg.nw frft 11-07-2023 w3 fow we3a w U39 5:303f 18-08-2023 @
weg 91 Gudas felt w2 Test widts Uaet @ mey £ for vese I8 U39 6:3445 it 05-12-
2022 It fout muade wie ufsw aygest #ft 3 fafer fame it fa o et drs Tide dgoas
R Aaews(afi) <8 it 16-11-2022 3 few wege 3 wouws/fiarfes fedt aret it fam foe O
25 fafio famn vt f 67 28 et 15-11-2022 313 3 fteo iy wremrayg & s 3 7 fa v friw
W 2B 10 I5'8 6 WIS wa[ QuT 'Ffen Tuw Foa Uofes 98 ware A woust € wes fgust
TBA € Hea 28 &ien 39 3 wauzt  aeret v o w3 o 29 A9 ow ot v foor Hhifast <
foret 100 2 adts Mifeast Tavat 98 4 € adte edaed 2ot vauzg <9 Ua U fer et Aar 2y
3 wiew 3= wet fait wend 3 99 o furssr it Wl few metdt few eI @ U39 5:1231-32
At 17-11-2022 oft +ft Samehy fiw 2aw giaesd miee fiw Vofes waisa w3 ff fonrs fifw
HOUd 99 Ui grenays § vowns € andt 3 & fatw fomr Hl fa Gaz waf I ama 9 @
frarfes o it @y & fylae Povsorene & 393 IR St 2 3t 7 frarfes o fsuerar ot w1 Al
few et oft wowety fiw 2am g@aes o Vaes wewg w3 iff mide fiw Uorfes nege 98 Har 2y
7 foltge it ardt 3 fa A& 3 wienr famr fa Bro3 favst USefaa aew & wp 3 we fHiw oy &
Sien Fuw 3 3 On <8 verfez & wapt 199 Bamar 38 3 40 wekzt & e ot ot difiw aE
vafez 3 et samms Ifenr ifew wedt s veres gremOus 98 wiu@ war it 22-11-2022
adt ym g fasr famr 3 fa aem Verfes &t s wfis famer Bee 58 161/153 w33t 5245 A
fame wow 5.6//umat & 3(2-4), 4(8-0),5(8-0), 6(8-0),7(8-0), 8(7-0) &% gawr 41-4 g™ yafes
geraus  wadt difea s ws fiw USs raws fiiw Tt s ov <8 ufost 33 3 ot wid dh
fea iz w93 famst 87 | I8 Saet e gz fon 28 fen wits 3 swfen Fe7 39 fonr I w3
fuzd gt A 3 feg oo varfed § 3a @ 3t @ faor 3 w3 fen <8 awfew sgwt a3 fonr fame 1
fem s Qus ee | Tt Ad Tdu3 Jdl 38 Ra 1 fx feast eduzt g wis fw U3e Haws R =t
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B 28 40 2 gdts TovT 9 B2 R U5ION 3 fea Tz dee 3 Ifa famr # 8T T fomrive wmie
g B 28 wouT U 7 29 o° a1 UAIFT T8 I Uaries 3 et aams Ifenr 1 few et ara
& feBa avs B3 Mgz ot uar 13 & wifts ugeT ¥ad 9d% W3 39 <4-?Y uaret 3fg3 ufsn an Ea
9% B¢ H3 € anht fen wege & it et QI3 Hf saseiy Hw 2an g8aeT aH Uufes Weng
w3t mede ffw Varfes naga < folae w3 sra Uees @ W3 3 Wy Sue 38 g Uerfes Bres
famat TEi2fsa amsw € we) His fiw Uga wawe fifw =t o €8 afew aaw g9d 38 3 40 wdust
& awfed Fel Faa W3 TN Vo3 3 o gas uder@e W3 g vt € mee mits
Gug safew auw &tz I w9d W iy Ugs wewe fiw et o @ fedu € felw ave &3 Mae &
argr 13 @ wifts fom weIT 2 ST #:3445 fidt 05-12-2022 ardt uget 9w 996 W3 J9 4y
wgret RT3 Me et MT van SO Bl edl aoeet aes o fieran St MGy ufew suze e
3<% augEs Ht @ vz @ U3s 5:1551-wamm. st it 19-12-2022 w2 814- nrawe ft 11-
07-2023 3 =9 Qud3 Iz fardnt Igdtmt Bamehut gt A&11. Wa fHw U39 Hows fiw = Oy
fagr augesr © fugre Taet a9 Bt Us9 wata Hiah@ ufen suas aysas' H ardt Sfmr a2
12. fer Voot mifts ug 7 =53 &2 o 05 fog vdvs Uefes <8 zare o Wi 7 wis i 38 sare
o it for redt fallae few mule a3 713, for rEdt uaas Sas Wis i U3 waws fifw et
G g auaesT @ THE UF3TE g9a GF T Uy Jfewr famr 3 7t &t fem medt & muie dftsr w14,
frm iz fed edyzt <t aerdt 3¢t 3 fom neEdt 9a8 o fonsedt amed ot 9 = a7 fon meEht
falae feg mine 3T ARI€Udw3 9t & ga wae I8 J5 58 niga ot T Ighr wa a9
Qa3 faliee U 1. feg U39 vy #ft § HEU3 g9 fea fapr 312, fomr vorivst mfts ww F ez a2
o 75 fou vdyz Varfes 98 sare o ft 7 wis fiw 28 ware o wft fen medt areny vafeg @ e
fu=t 22-11-2022 f&5 mine failge foust St aet 3 = fa Gus wow 3 3. fom netht uz3™s 95 ws
frw 39 gaws fHw =t o frg quaesT AHs u=3™S qaa 8F ©F Ui mfewr fomr 3 7t 5t @ refg
fég fon ve3a <8 Ht v fHw U39 avs i ¥ for -39 @ U3s 89 992 fit 31.03.2023 gt
e miRdtegs o St fiEt 10.04.2023 3 awe I e gatienr fami wis fifw i fow it 5
g wirfenr w3 €r <8 feudt gu feu fns €= & @ fos @ mi & iar it ue 89 w3 o =t
Ifer fam wr9a few @€39 € U349 389 1057 fhi3t 18.04.2023 ot fusft 24.4.2023 & gEem

4
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famrr, €W 3 2315 2 fegmg aeel o @n & u3at @ U39 B 3 fesardt St ug ws fifw wa
T3 &t fifen feg warar fow ve3a € U39 399 1106 fhat 24.04.2023 ot it 02.05.2023 &
s fifi 3 miuer URdtaEs B BEt gaten famr ug Gn <8 feg U39 < 3 fesare T@ fenifes
for 3. TeI9 @ U3 359 4082 Mt 17.07.2023 aft wis fiw 3 =t 24.07.2023 3 wuE
mirdags @ s gatenr famm W i awa st fsfimr va Gr &t ugat 98 Ugs < 2 fesas
ftan feg for Tega <8 U39 359 4312 it 04.08.2023 at ft wis fi 3 midtaas 2= ¢ it
09.08.2023§‘Whrm%ﬁwﬁ§ﬁaawu§m%eﬂmmffwl%w»@?;rzﬁaﬁmw
mirdaas fegr fammit W fiu oy § 2 29 UE it 996, fegea 3 @ rege 9 fen vesE
g TS B il w3 fomt fivenfies e wree Wi U 5t afta famar) Ut & U w@s € ES few fea
mq@am@nmmﬂ@mfﬁmm@wg@amm.mmmm
dﬂﬁﬂhﬂﬁﬁﬁﬁ%ﬂfﬁﬁ@ﬁﬁ@ﬂ?ﬁ%#mﬂeﬁﬁﬁmémmﬁm
fa@f‘amfgnﬁ'rmémmﬁmmﬂﬁmmmﬁwmsauﬂﬁzﬁﬁm
2 yaw & 6 // ¥ & 3(2-4),4(8-0), 5(8-0),6(8-0),7(8-0), 8(7-0) ¥ Forer 41 F&G 4 HIB IH
szﬁuﬁﬁm@ﬁm@eﬁuﬁsﬁmm?@%ﬂ@aﬁlmﬂﬂﬁﬁﬁwm@w
it 22-11-2022 ferg \frfir <5 mue st dfowr 3 fa udes uwat saet Ve € W 31
mﬁﬂm.m.ﬁmmmmﬁm(aﬁﬂzﬁm,awu%ﬁeaéuﬁﬂeﬂzz-
11-2022 3 ¥ Sy friu 2am aaea i aTed ene w3 o mueR fiw des mige 3l
Wﬁﬁuﬁu@ﬂémmﬂﬁ%ﬁw@ammwﬁnﬁﬁémw@rﬁtmm
mﬁwm@wﬁ@ﬁwwm%mm@wmmaﬁwamﬁm
gf%afaﬁmﬂ‘é‘faarlmmhﬁm-ﬁuuﬁwmmwﬁm@aﬁamm
Sq 3 52 fen R 31 §F & TE dew 3 Ffenn far it €T 9 famr Hi ws wme few 8R 98 wevE
ﬁa%@wmmmwmgww@e&m@mmmmm
Wﬂmaﬁmméu&a?ﬁ30311@?18-08-202331:11%:&3&%3%&&31@’1;;&@3
firg A S.C Kaushal <8 watar »e'®3 The National Green Tribunal Principal Bench New

Delhi fe Original Application No 428/2023 Date of Hearing 01-09-2023 S.C Kaushal Vs
State of Punjab 2 a0 3 erfea i3 fam 3w ot weeet it 30-10-2023 3 fanfes =it @t A
p P st mers3 <8 fhEt 30-10-2023 w5l 35 fsd gei um 13 918 T51"In view of the
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facts and circumstance of the case, we also consider personal appearance of the District

Development and Panchayat Officer, Kapurthala (physically) and Deputy Commissioner,
Kapurthala (through VC) on the next date of hearing to be essential for producing the
relevant documents regarding compliance with environmental norms and assisting this
Tribunal in just and proper adjudication of the questions involved in the case and they
shall remain present before this Tribunal on that date accordingly.&ude3 et f&e wand
mﬁwmﬁmmwmﬁmmﬁamwémﬂéw
fé‘a:ﬁru'ﬁamémemﬁ(ﬁm}aﬁﬂnﬁa@wﬂﬁm@aﬁimwm
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Jgg Edtmesst it 6/4104 25@94023@@%@@%%@@?#@
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<8 fq avg gty Jfemr 913 et s 2 aafew auw AE3 g9 dige AU feaw <5
At 126-23 g fem et s o g s Bt v R dH e s Iy dfie o v fy
fegmar 3 fea uer 5as 3 ufost swies Tad ==l #ar € vee U7 8% o ms 7 fow varfest s
o yer st @ grdfter Al g Har 3 few veredt wits 3 ws i o e aer 3 faBfy mEug fegmn
<8 W fHw o 3 fem Far T uer T farn 31298 wfewmes fenrs iy made sremoug 3w
m%h&ﬁwﬁhﬁamzoﬁfﬁmwmmﬁ,%mméﬁﬁ
vufedt mits & aet 8t st 3t w3 o ft orfes 9B feo wits falt 3 U2 3 FOA Tt Awe s
2023 f&v Vurfesr ga1 3= aras fem Warfedt mits = fist 12-6-23 3 verfes yduw 23 foa ms wet

——

7
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I.I.F.-I /2dfifgs zedidt ean -

ver Hs fiw oM | 31 3 39 T famr 31 7= few Warfest mits 3 s iy i arem ufer derfedht
s fE8 7 11 E‘%ﬁhﬁ%ﬂm?ﬁeﬁaﬁm,mﬁwmﬂWQWuﬁmi
ws fifu o 28 & Voot s 723 92 72 ue o B i3 s iy o 2B feger e AR 11
eﬁw@ﬂ%»@mﬂﬁm%rﬂﬁ?ﬁwmfﬁné‘%m;ﬁ{%ﬁﬁma‘?aéﬂaﬁﬁﬁ
ﬁﬂ%ﬂﬁéﬁfsmmﬂwﬁh@hméﬂéeﬂﬂwéﬂgeammwmﬁﬂm
w5 fHfur O <8 &2 9@ T3, 9 The National Green Tribunal Principal Bench New Dehli UH
an weed mdt fewg wifls Afam 89 The National Green Tribunal Principal Bench New
Dehli <3 firft 30-10-3023 B¢t Jav umw i3 famr 3 f “In view of the fact and circumstance
of the case we also consider personal appearance of the district development and
panchayat officer \kapurthala (physically) and deputy commissioner kapurthala (through)

on the next date of hearing to be essential for producing the relevant documents regarding

complinnce with environmental norms and assisting this tribunal in just and proper
adjudication of the question involved in the case and they shall remain present before this
tribunalon that date accordingly.fem &m &t »aret st 05-12-2023 3 fem god wignd A
environmental norms FeEt folge Haft @€t 3, 7 ySwar ufen fegmar &dt Y »eErd TS HET6Ud

ﬁ.émmmwﬁmﬁﬂﬁfeﬁmaﬁa‘lﬂ@ﬂl SD/- Gy ufsH FUIS HE SIS I8
firft 23.11.2023 frm 3 watiar DSP Bholath rfre 3 e falae fawre 9ga Hawar Highd
gﬁnmmpﬂwmaﬂﬂﬁfé‘a@?ﬁﬁmmﬂwmmm;ﬁ%mmm
nfowz Je I8 fen folae ud fafin fir DA Legal For Opinion SD/- Sr. Supdt . of Police
Kapurthala Date # D.A Legal % WU U39 © U39 399 48 wmalEh, ws.g gt 25-11-2023
&5 7t g9 vyt e fee fafimr = s 78 3 femEauns &, 149-D, fi=t 12.10.2023, 151-D.
=t 12.10.2023, 185-AS firft 02.10.2023 w3 UID 250517 =t 21.10.2023 <8 w54 feaw
m@u@mm,m.wam»@mmﬁm s, Uit3e UsaaTe N MAAIEHS © FE0
p\fer widts aw SRSt w3 €TE t Woag uzs folee it 23.11.2023 <3 Qu-ufsn



303

—

N.C.R.B/m5.Ht.nra

I.LF.-l /edifgs sedtft svan -|
Wit Taw Touwat € R uzts falee it 23.11.2023 (Qa3) fo fio

fifer e 3 fa W fw Usa maws fifu =it fifs o, fre auaesr €8 Varies & miere mifs ©@
feg aHTT 57 } Fefed FEa g Ifenr 3 w3 for wts uo B9 vowz < we fiw <8 dtdeee 7e
U e ga1fasT ufsn 98 @99 voumar &t it uzsts e wie Jut < Snel i, At o yefee,
Gz vi® T ufadl-awd wou widts TraT 447, 379, 427 3.2, T Jer urfent Ater J »i3 HEUS T
Py oW dfig w AEer A fallee wig +ft & yerwat fis Om 3 SDI- u e nevRl
(Fhas) aygesT fht 25-11-2023 7 fog U3g Qu fire neradt augesT 3 Wt Highe ufsH
m#ﬁ%ﬁwﬁhu@awmﬁmmgﬁﬁmmﬁw?ﬁ%f&wm Approved

register FIR To ,SHO Subhanpur For Further Action .SD/- Sr. Supdt. of Police Kapurthala
mﬁw-mm@mmﬂﬂsmmw#ﬁ1§ﬁaiammﬁaﬁ
whiW%mwwmmmmFanﬂamwﬁm
WWW@B1§1?B§HHM@HWASIWWS%M%W
growoud 96t CT yz+s fifw 464/ay S+t ot a%ﬂsgnuamnvaﬁaﬁﬁmafé%‘twazﬁ
IWWWﬁWﬁﬂIMMW 33 fiy=t 25-11-2023 =93 11-45 PM

13 Action taken: Since the above information reveals commission of offence(s) u/s as mentioned at
Item No. 2.
(m@:@uﬂaamﬁmwfwﬁf‘ammmwaﬂmn‘.ﬁz.f‘é‘aaawe‘rw@ 3faz 3):
(1)Registered the case and took up the

or
investigation (an waw 137 famf WIUITTR S

(7%)
fenm):
(Z]Directed (Name of 1.0.): Rank
(et miaardt & a™ ) PARAMJIT SINGH (waer): Asst, SI (Assistant Sub-Inspector)
No(®): 323/KPT to take up the Investigation (3 7S W U &= ue faadn féar famr) or(w

(3)Refused investigation due to (faw amas Faa fesaa dlF7)
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- I.I.F.-1 /@dtfgs seadtdt e -

or (77)

(4)Transferred to P.S. District
(wre): (fag):
on point of jurisdiction (deg¥l arge) .

F.l.R.read over to the complainant/informant,admitted to be correctly recorded and a copy given
to the complainant/informant free of cost. (frafegaaz/gesaasT & yafdl ug 3 e areft | wdt =aw
3fenp Hiowr w3 BT anft wes faarfegaes 3 fedt ad |)

R.O.A.C.(m3.G .® .Hl.)

14. Signature/Thumb impression of the complainant /
informant (frarfesaag/nesTaesT € TAS™ME / »dd &
feurs):

15. Date and time of dispatch to the court
(wsafe‘%ﬁnmaﬁaa‘iamﬁmﬂ):

Signature of Officer in charge, Police
Station

(am=r Yzl € IHIHE)

Name(a™): Baljit Singh

Rank (»g=7): Sl (Sub-Inspector)
No(H.): 552/ASR-R
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I.ILF.-I /2difgz 3=adtdft saw -

Attachment to item 7 of First Information Report (v wus" falae @ we 7 Waasd):
Ptjysical features, deformities and other details of the suspect/accused: ( If known / seen )
(v weey @ wetea feitmar, feara w2 Ju 2een (e wfae/@fon famr )

Identification Mark(s)

| S.No. | Sex |Date/Year of Birth| Build | Height | Complexion
(mh3) | (7)) | (7su MItmrs) | (ser=e) | (cms.) (Far) (vaz f5g)
1 2 3 4 5 6 7
E_ Mala Poxpitted: NO
Deformities/ Teeth| Hair Eyes Habit(s) Dress Habit(s)
Peculiarities ) | (== (mitrt) (rres) (ufgsm=7)
(feara / fednar)
8 9 10 11 12 13
L |
Language Place Of(e" 7avs) Others
IDialect  |Byrn Mark| Leucoderma| Mole Scar Tattoo (99)
(FEEE) (g3 30 w| (Werdm) | (@) | (o) | (@23
famas)
14 15 16 17 18 19 20

These fields will be entered only if
suspect/accused. (feg 939 I vod

Freavdl fieer 3 |)

complainant/informant gives any one or more particulars about the
3 7= e MaTwesr | gesadd Bal [ useH @ o9 3 o W Ju
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Page lio .: 1 . DHILWAN
Account granc wDEC BANK LTD \A.
- Address " GT ROAD, 5
.r#_uyu.fsrlhi DIST - x?ﬂcw._.%_-b-
H/S. SARPANCH GRAM PANCHAYAT BADSHAPUR . DHILWAN 144804
C/O SARPANCH GRAM PANCHAYAT BADSHAP City . PUNJAB
DISTT KAPURTHALA, . State . 18002026161
DHILWAN 144884 _ Phone no. £sC . HDECODD2924 MICR: 144240989
PUNIAB INDIA RTGS/NEFT 1 4
Emall ) 0.00 Currency : Ing
JOINT HOLDERS : .n._u“n_n 55446389 nm%ag... ..n_uma Br.Code : 2924
us . goas3sa OVERNMENT
tiomination : Not Repistered Account MO : wmwwmxmawn
Statement From: ©1/01/24 To: 22/01/24 A/C Open Date ular
Account status @ Reguds .
22/01/24 NEFT CR-BKIDOBDG39B-LORD KRISHNA © DKIDY24022793519 22/01/24 39,550.00 40,667.95

EDUCATIONAL SOCIETY-GRAM PANCHYAT
BADSHAHPUR-DKIDY24022793519
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STATEMENT SUMMARY -
Opening Balance

Debits Credlits Closing Bal
1,117:95 0.00 39,550.00 40,667.95
Dr Count Cr Count
4] 1

Generation Date ¢ 23-Jan-24 11:26 Generated by : R24580

Requesting Branch Code : 2924
State account branch GSTN:D3AAACH2702H1ZA

HOFC Bank GSTIN number cetails are available at:
https://www.hdfcbank.com/personal /making-

E-payments/onl - -
Replstered Offlce Address: HDFC Bank House, m»:uﬁﬁnm w””mmmﬂm

uaxansnmmaonm.m:a.
Contents of this statement wlll be considered correct

FBs LoWwer Pare)
if no error is qnuoaﬂmm M

service-tax
unbai 480013
ithin 3@ days of recelpt of statesent:



